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Inceme-tax assssmment of Publle
Undertakings

369. Shri S. R, Damani: Will the
lalgml'o! Finance be pleased to
8 S

(a) whether the Income-tax assess-
ment of all public undertakings hes
been completed till the assessment
year 1962-638; and

(b) if not, the units of which the
Income-tax assesmment ig pending and
since when it ls pending?

The Deputy Prime Minister and
Minister of Finance (Shri Morarji
Desai): (a) and (b). The information
is being collected and wili be placed
on the Table of the House ag oarly as
possible.

Will the Minister of Werks, Housing
and Supply be pleased to refer to the
reply given to Starred Question
No. 250 on the Sth April, 1967 and
state:

(a) whether a final decision bas
since been taken for a permanent
residence of the Prime Minister and
tn regard to shifting her to the new
reaidence;

(b) if so, the details thereof; amd

(c) the amount to be spent on the
renovation of the new residence for
meeting the requirements of the
Prime Minister?
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try of Werks, Howsing and Scyply
(Shri Igbal Singh): (a) No.

(b) and (e). Do not arise.

Job for surplus Workers of Foreign
Companies in LO.C.

£71. Shri B K. Modak:
8ari Bhagaban Das:
Shri Ganeshh Ghosh
Shri Umanath:
Shri Mohammad Ismall:

Will the Minister of Fetrolemm and
Ohemicals be pleased to mate:

(a) whether Government have
offered jobe in the Indisn Oil Cor-
poration to the surplus workers in
the foreign oil companies;

(b) if so, whether these employees
are likely to be absorbed on perma-
nent basis without any probationars
period in the Indian Oil Corporation;

(¢) whether the existing emolu-
ments of these employees are likely
to be protected in the Indian Oil
Corporation; and

(d) the total number of employees
covered by this scheme?

The Minister of State in the Minis-
try of Petroleum and Chemicals and of
Planning and Sociai Welfare (Shrl
Ragha Ramaiah): (a) to (c). Existing
instructions require the Indian Oil
Corporation Limited to give preference
1o the surplus employees of foreign oll
companieg in filling vacancies in the
Corporation.

Appointments are wmade on the
scales of pay in force in the Corpora-
tion, and the usual probationary period
of twelve (12) months is prescribed
as in all cases of new recruitment. In

the initial salary of a new rec-
Nt due considerstion is given to his
previous emoluments.

(1) Upto 31-12-1988, 378 officets and
404 membery of staff from other oil
companies have been appointed in
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the Indian Gil Corporation Ltd. The
number of such employees which
can be absorbed in the Indian CQil
Corporation in future will depend on
the vacancies that arise from time

Veerappa:

Will the Minister of Health and
@amily Planting be pleased to state:

(a) whether he had talks with the
vigiting Rusgiap Delegation in March,
1867 regarding the possibility of sett-
ing up of o plant for Cancer druge;
and

(d) it 50, the outcoms of his dis-
esumion?

The Deputy Minister in the Minis-
4y of Health and Family Planning:
(Shri B. 8. Murthy): (a) Yes.

(b) The talks were only explora-
tory. The matter will be considered
as and when a firm offer is received
from the Russian authorities.

fio Tmo 480 frfw

373. ot fayfa faw :
sft ®o Aro firard
st qawx IETer
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ot ¥o wwrht :
it greelt wf
w1 fewr Wl 3 @A K oEAr
@ 6

(%) Wl garare ¥ TR,
1966 ¥ HTW 1967 ¥% o TAo 480
¥ qrrl wrare fed gu wnaw W
il ¥ ST w9 § o ) o afe &
¥ feorn w frerer;, Wi
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I e st o faw sl (ot
oot k) () s,
1966 ¥ AT 1967 I% To TAo 480
fafer & Freafafas wrs Frsre wff :—

g W

(v Tl )

aAXAIY, 1966 4.12
fawraT, 1966 3.40
I, 1967 3.00
@Y, 1967 6.65
/¥, 1967 350.89
iz 368.06

(@) s wafw ¥ fr=fafea
et 1 st feat aan

(%0 it )

(1) W<y GYFIT W AT 350. 00
(2) W@ AR A GET 5.11
(3) = 2. 44
(4) "HAF gECHTEST 1015
(wTew 1 & f2§ 7 T & g(ar)

ar . 367.70

1. Wit e ey fear

wd gw qere R

(e €41 )

(i) wree & frar avaey
WTTA-NE ST 0.52

(ii) wrr ¥ gft awedl
wTwT

(ﬁi)méwm'w

TN e ®Y . 4.32






